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nuclear weaponry and weaponry of 
other destructive nature. I f  so, whe
ther India w ill take initiative to raise 
the matter in the forum of the United 
Nations.

SHRI MORARJI DESAI: Before we 
take any initiative, we should qualify 
ourselves to have the initiative on the

• basis of our strength. Wc have, first 
■of all, to have that position of stiergth 
in the world. In this matter, I have 
no doubt in my mind that there can be 
no security in Asia or in the world as 
long as there are atomic weapons. 
Therefore, it has been our attempt to 
see that these weapons disappear.

SHRI VASAN T SATHE: Jn view of 
the fact that the Soviet Urion has re
peatedly stated that they have no 
bases in the Indian Ocean or in this 
part of the world which is one of the 
biggest threats to the Asian security 
and also, in view of the fact that the 
United States is planning to have bases 
in addition to Diego Garcia even in the 
Bay o f Bengal, is the Government doing 
anything to protest against this atti
tude of the United States in accelera
ting the tension in this region which 
is a threat to the Asian security?

MR. DEPUTY SPEAKER: This has 
nothing to do with the proposal put 
forward by the Soviet Union.

SHRI VASANT SATHE: A ll the ques
tions of Asian security includc the 
question of bases also. The bases are 
not excluded from the collective securi
ty.

MR. DEPUTY SPEAKER: We are 
specifically discussing the proposal of 
Asian Collective Security put forward 
by Soviet Union.

SHRI VASANT SATHE: The ques
tion is:

“ Whether Soviet Union has spelt
out her idea of Asian Collective
Security......... "

In that, the question of bases is also 
' included. I f  you say it is not included, 
let us know.

SHRI MORARJI DESAI: Firstly, the 
hon. Member is wrong in stating that 
the Soviet Union has no base whatso
ever. It has its spheres of influence in 
the Indian Ocean. That cannot be, 
denied. It is a race between the two 
powerful nations. It is from that that 
we have to save Asia. That is what 
we are trying to do.

Weeklies and Monthlies Published by 
Foreign Embassies in India

*466. SHRI SAM AR GUHA: W ill the 
Minister of E X TE R N A L  A FFA IR S  be 
pleased to state:

(a ) names of weeklies and month
lies published by the Embassies o f 
Soviet Russia, East European coun
tries and U.S.A. in India and volumes 
of their circulations;

(b ) whether they are sold or cir
culated free;

(c ) whether similar weeklies and 
monthlies are published by the Indian 
Embassies in those countries; i f  so, 
their names and volumes of circula
tion; and

(d ) whether Soviet Russia and 
other countries, as stated above per
mit Indian awards for the Russian 
readers of the type of Soviet Land 
Nehru Awards as prevalent in India; 
i f  so, facts thereabout?

THE PRIME MINISTER (SHKI 
MORARJI DESAI): (a ) and (b ). Rele
vant information is placed on the Table 
o f the House. [Placed in Library. Ses 
No. LT-695/77].

(c ) Yes, Sir.

The Indian Embassy in Washington 
brings out a weekly publication entitled 
“ India News” . It is distributed free 
on request and has a circulation of 
over 32,000. The Indian Embassy in 
Moscow brings out u quarterly maga
zine in Russia “ IN D IA ” with a circula
tion of 40,000. It is priced at 40 
Kopeks (approx. Rs. 4.75).

(d ) Yes, Sir.
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VliA  quiz competition was conducted 
by our Embassy n Moscow through 
the quarterly journal ‘IN D IA ’ in the 
year 1975-76. The first prize was a 
two-week trip to India. Ih e i other 
prizes were Indian souvenirs, Nehru 
coins, long playing records, bound 
volumes o f past issues of ‘IND IA* 
magazine and books on India.

SHRI SAM AR  GUHA: Going through 
the figures that have been given by the 
Government, it is seen that every 
month about a million Soviet literature, 
Soviet Land  and in different names 
and in different languages are cir
culated in India. I also find that about 
a lakh of American literature, Span, 
etc., are circulated. Then, I find that 
most o f the publications, periodicals, 
monthlies, weeklies, etc., circulated 
by the Soviet Union are mainly for 
the purpose of dissemination or cir
culation of their political news and 
political information.

I want to know from the hon. Prime 
M inister whether our magazines in the 
Soviet Union and other communist 
countries as also in U.S.A. are mainly 
dealing with political information re
garding India or culture, education or 
other information also? I f  it is found 
on scrutiny that all these magazines 
are mainly dealing w ith political 
matters-—magazines printed, distributed 
and circulated here by the commu
nists— (mainly political literature)—I  
want to know whether the Government 
fr ill consider to contain distribution of 
such kind of literature?

SHRI M ORARJI DESAI: I have seen 
some of them, I don't think I can say 
that they contain any propaganda of 
their political beliefs. They only make 
propaganda of what they are doing in 
Russia and show the^r country in good 
light. But if  they indulge in objection
able propaganda, we can certainly take 
action. That is not «*llowed. Sim ilar
ly  w e propagate our culture and disse
minate information in other countries 
o f our development and progress.

SHRI SAM AR  GUHA: In view  of the 
xeply given by the hon. Prim e Minister

fo r the Minister o f External Affairs, 
w ill he kindly agree to appoint a com- 
roittee of the l^ecpbers j o f Parliament 
to go through all t^ese literatures that 
?re published by US. USSR and other 
Embassies in India? I  also want 
to know whether * t^iey include 
the political propaganda or propa
ganda directed towards friend ly  
countries one against the other? 
Thirdly, I would like to know from  
him whether that Committee w in  
go into the question of printing pres
ses? This is a very important thing.
It is found— in the Consultative Com
mittee’s meeting, I have raised this 
matter more than once— that this
medium of literature publication from 
the printing presses is owned by a 
particular political party, which means 
giving of some kind of aid to a political 
party by foreign Embassies. I want 
to know from the Government—-these 
are three points on the basis of which— 
whether a review or a scrutiny or some 
kind of examination, w ill be made by 
the Government through a Parliamen
tary Committee?

SHRI MORARJI DESAI: I am sorry,
I do not propose to appoint any such 
committee.

SHRI SAM AR GUHA: I want to 
know, is it permissible that one politi
cal party w ill get all the patronage 
from  foreign Embassies in the shape 
of millions of rupees every year?

MR. DEPUTY-SPEAKER: You are
putting a third question.

SHRI SAM AR GUHA: No, Sir. This 
is a very important point. One parti
cular political party is getting all the 
advantage of printing of material of 
the communist countries and they are 
getting millions of rupees eve iy  year..
I want to know whether it is permis
sible?

MR. DEPUTY-SPEAKER: You have 
put the question.

SHRI M ORARJI DESAI: Why do you 
raise your voice unnecessarily?

j r  •* ' V
MR- DEPUTY-SPEAKER: He always 

gets excited.
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... SHR.1 M ORARJI DESAI: I  can bear 
you property. Raising the voice is not 
the best way of deciding the poiht. On 
the contrary, it deflects from the value 
o f the question. This is a free country 
and anybody who wants to print any
thing anywhere is free to do so at his 
•cost and consequences, t cannot say 
you print it here or print it there. I f  
they want to print only in one print
ing press, it is not for m e .. . .

A N  HON. MEMBER: This is not
true also.

SHRI MORARJI DESAI: Whether it 
is true or not, I do not know.

SHRI SAM AR GUHA: Tomorrow, I 
have a deal. I w ill show whether it is 
true or not.

SHRI M ORARJI DL'SAI: What is 
happening now w ill be the result even 
if I appoint a Parliamentary Onrm it- 
tee. Therefore, this is not the way it 
can be carried on.

( Interruptions)

No foreign relation can be sustained 
o r  maintained by a Parliamentary 
Committee. This kind of patronage is 
not possible and here if they do so, it 
does not give great credit to the party 
to which it goes. On the contrary, it 
also creates great prejudice in the 
minds of the people. Therefore, it 
has its own advantages in my view.
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Integrated Medical Graduates

•468. SHRI D H A R A M S IN H B H A I 
P A T E L : W ill the Minister o f
H E A LTH  A N D  F A M IL Y  W E LFAR E  
be pleased to state:

(a ) whether 8th Executive Meeting 
of Central Council of Indian Medicine 
on the 10th February, 1973 approved 
the elig ib ility  o f integrated medical 
graduates to perform  major operations 
and decided that a list o f such insti
tutions should be drawn up whose 
graduates could enjoy the right; and

Cb) i f  so, the reasons for riot draw
ing up the said list so far?
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